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{Shri K. Hanumanthaiya]
section (3) of section 21 of the
Raflway Protection  Force
Act 1957,

(1) A statement (Hindi and Eng-
hish versions) showing reasons
for delay in laying the above
Notfication

[Placed in Library See No.
1T 1960/72]

SHRI JYOTIRMOY BOSU (Diamond
Harbour) I have submitted a note about
Mr Hanumanthaiya s statement that the
number of train accidents this year upto
the end of Februarv showed a marked

increase

MR SPEAKER You can not rase
these things when Papers are laid

SHRI JYOTIRMOY BOSU  Would

he clarily that point ?

MR SPFAKFR Papersare lud with
prior permussion

SHR1 JYOTIRMOY BOSU ., { sought
your permission

MR SPCAKER No discussion
please
SHRI JYOTIRMOY BOSU  In mv

notice I have sought a clarification as to
what 18 the reason for the marked increase
in the train accidents this vear

MR SPEAKER You can ask a
glestion, but don’t raise it when Papers

are being lud

LAw CommissioN REPORT ON OPFENCES
AOAINS? TRE NATIONAL SEOURITY

THE MINISTER OF STATE IN THE
MINISTRY OF LAW AND JUSTICE
{SHRI NITIRAJ SINGH CHAUDHARY):
Ibegto lay on the Tablea copy of the
Forty-Thurd Report of the Law

MAY 9, 1972

Papers Land 420

sion on offences against the national
security. {Placed in Library. See No, LT—
1961/721

STATEMENT ETC oN LiMa MEETING OF
Grovur or 17

SHRIL N MISHRA : I beg to fay on
the Table a statement (Hindi version) on
the Lima Meeting of the Group of *77*
along with a copy of the Declaration,
Principles and the Lima Programme of
Action [Placed in Library See No LT—
1962/72.]

NOTIFICATION RF MANAGEMENT <1 SHR1
BHARATHI Mi1s I ™0 , PONDICHERRY
AND REVIEW AND ANNUA1 REPORT
ot NATIONAL Tiarne CORPORATION
L, Nrw Dttt

THF MINISTFR OF FORFIGN
TRADF (SHRI' T N MISHRA) On
hehalf of Shri A ( George, I beg to lay
on the Tabhle—

(1) A copy of Notification No. 8. O
304{ E) (Hind: and Eaghsh versions)
published in Gazette of India dated
the 20th April, 1972 regarding
management of the Sri Bharathi
Mills Limited, Pondicherry, under
sub-section {2) of section 18A of
the I[ndustries (Development and
Regulation) Act. 195), [Placed in
Library See No LT—1963/72]

(2) A copy ecach of the following
Papers (Hindi and Englsh ver-
sions) under subsection (1) of
section 619A of the Companies
Act 1956 —

(i) Review by the Government on
the working of the Natonil
Texttle Corporation Limited,
New Dethi, for the year
197%0-1
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(i) Aanual Report of the National
Textile Corporation Limited,
New Dethli, for the year 1970-
71 along with the Audited
Accounts and the Ccmments
of the Comptroller and Aud;-
tor Geperal thereon |Placed
in Library See No [T—
1964/72}

SHRI 1YOTIRMOY BOSU I want
to know how many of the %2 closed sick
mills have been re opsned

MR SPEAKFR | am not going to
allow it You can table a question

SHRI PIIO0O MODY (Godhra)*
VWhen are we then to diwuss all these
sibjects ?

ANNUAI REPORT 01 [NDIAN INSTITUTE OF
TE uNO10GY, NEW DELHT

THE MINISTER OF EDUCATION
AND SOCIAL WELFARE AND CUI
TURT {PROF. S. NU RTJI HASAN) On
behalt »f Shri D. P Yadav, 1beg to lav
on the Fable—

(1) a copy of the Aonual Report of
the fndian Institute of Technology,
Delhy, for the year 1970 71

{2) A statement (Hindi and Englnh
versions) explaming the reasons for
not jaymg the Hind: version of
the above Report simultaneously
\Placed \n Iibrary See No LT
1964/72]
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STATEMENT RE REPORTED
SUICIDE BY DR. V. H. SHAH

THE MINISTER OF AGRICULTURE
(BHRIF, A, ARMED) : I beg to lay on
the Tuble,

VAISAKHA 19, 18% (SA4KA)

Or. } H. Shah (S1) 422

SHRI ATAL BIHARI YAJPAYEE
(Gwalior)  Let him read out the state-
ment.

MR SPEAKFR  How lengthy 1s it 7

THE MINISTER OF PARLIAMEN.
TARY AFFAIRS AND SHIPPING AND
FRANSPROT (SHRI RAJ BAHADUR) :
Itisa very long four-page statement

SHRI PILOO MODY (Godhra)
Because we are going to have a discussion,
let hum just lay it on the Table,

SHRIF A AHMFD 1 begto lay on
the Tablea statement regarding reported
suicide by Dr V. H Shah, a scientist of
the Indian Agricultural Research Institute,
New Delh

Statement

I deeply regret to inform the Honour-
able House that Dr V H Shah, Sentor
Agronomist and Associate Project Co-
ordinator, All India Maize Improvement
Project, Indian Agricultural Research
Institute, New Delhi, pused awiy as a
result of swicide on May 5 1972 [ was
away from Delh; at the time but my

colleague Shri Shuinde wvisited the House of
Dy Shah and conveyed 1o his fanuly the
teelings of sinctre sorrow and great shock
of the Government of Indis His pasung
away at the prime of his career when the
entire task of leading mmze agronomic
research 1n our country had been entrusted
to hus care only two years ago, 1s a matter
for deep sorrow My Mimistry would
like to express its utmost concern over this
tragedy and [ wish to convey the assu-
rance that a thorough study of its implica-
nons will be made in order to evolve a
better system of recruitment rules and

working procedures

Even at the outset, I wish to assure
the Honourable Members that my Minustry
and the Indmn Council of Agricultural
Research have not been too happy with the
presehit system of recruitment which neces-



